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PAPERS LAID ON THE TABLE

Detailed Dcmands for Grants. of the
Ministry of Labour and Rehabilitation
for 1984 85.

THE MINISTER OF LABOUR A?_\ID
REHABILITATION (SHRI VEEREN-
DRA PATIL) : I beg to lay on the Table
a copy of the Detailed Dc_mands for
Grants (Hindi and English versions) of the
Ministry of the Ministry of Labour ar;d
Rehabilitation for 1984-85. [Placed in
Library. Sez No. LT-8125/84],

SHRI KRISHNA CHANDRA HAL-

DER (Durgapur) : 1 have gi\fen a:
adjournment motion about Delhi Clot

Mills, ...

MR. SPFAKER : Not allowed.

DR. SUBRAMANIAM SWAMY

(Bombay North East): You allowed a
on Sri Lanka, but the

discussion
situation has worsencd afier ‘ the
discussion, (Interruptiony) Punjab is on

fire, Assam is on fire and now Tamil
Nadu will be on fire.

PROF. N.G. RANGA (Guntur) : We
cannot have a discussion on Sri Lanka

situation every day.

oY T wrw g ¢ Ha Frfa a2
ga faar g ¢ *..... (smxam)

MR. SPEAKER : It will not go on
record, ... (laterruptions) Mr. Halder,
why don’t you sit down. 1 am not

allowing,

(Interruptions)**

WY qREAT @eE (92)
gfega @ WS @gsm & I H

APRIL 11, 198¢ " PLT 352

WEAH WETT : WX 19 ATHT ATq
FT AT | TE S F7 A A w2 frar
e fF R g anEFT arg v F

Detailed Demands for Grants of the

Department of Ocean Development for
1984-85

THE MINISTER OF STATE IN THE
DEPARTMENTS OF SCIENCE AND
TECHNOLOGY, ATOMIC ENERGY,
SPACE, ELECTRONCS AND OCEAN
DEVELOPMENT (SHRI SHIVRAJ V.
PATIL) : I beg to lay on the Table a
copy of the Detailed Demands for Granis
(Hindi and English versions)” of the
Department of Ocean Development for
1984-85. [Pluced in Library. See No.
LT-8126/84].

Reviews on the Working of and Annual

Reports of Maruti Udyog Ltd. New

Delhi for 1982-83 and Bharat Wagon

and [Lngineering Co Ltd, Patna for

1982 83 and Statement for delay in
laying these papers

THE MINISTER OF STATE IN THE
MINISTRY OF [INDUSTRY (SHRI
PATTABHI RAMA RAO): 1 beg to
lay on the Table

(1) A copy each of the following
papers (Hindi and English versions)
under sub-section (1) of scetion 619 A
of the Companies Act, 1956 :—

(a) (i) A statement regarding Review
by the Government on the
working of Maruti Udyog Limi-
ted, New Delhi, for the year
1982-83.

(i) Annual Report of the Maruti
Udyog Limited, New Dalhi, for
the year 1982-83 along with
Audited Accounts and the
- comments of the Comptroller
and Auditor General thereon.

[Placed in Library. See No,
LT-8127/84],

FEAT FRAT E | vuvee. (37AYW)
~ *Not recorded.



